g -
? g AN
; 4 I{idﬂfil to be Fuenished h}rhe :mmidate lltg

Before the Retv Hﬂgﬂé‘fmcer -
For electiun to Bihar legislahvesiname of the Hous.

From... 83:. Babaduipux. . ......Constituency(Name of e Uansiitio n

! 1'[ hhm win/dgeth: criwitenf, l.d‘e&mdeahkmk, ! hﬂh o % .

. 5 vig-be , Bst- - [#]5]

Asod A years. residen of Village+ PO+ KhaxadPwe, (meation full postal sddress, i v aintidiic il wi bhive

tleetion, do hereby solemuly affirm and stale on oath as under:- :

| srike out whichever is non applicahle)

n Paper

{1) | am a candidste set up h-_;-g:‘ﬂ?:t“-ﬁ?l . SIS S of the political party 1/ am contesting du. ai
Independent candidate.
12) Details of PAN and statug of filing of Incomeé tax return

Bl Mo. | Names T = [ Permanent The financial year for | Total income 23
Account Number | which the last shown In Income
{PAN) Income-tax return has | Tax Return ( in
e i e been flled Rupees) _—
[ e Madan Sahmi BIDP-59714L | 2,I0,62%:00 | 2,10,62R:00
3 Spouse- My Rekha Davi (wiife) ML NiL NiL !
i Dependent | Abhishek, kumar| NiL NiL CNIL
y Dependent 2 Exlavya Kumadx [ 5on) MiL NiL MiL
| 5. Dependent 3 ﬁw MIL L |... MiL

(3) The following case(s) is/ are pending against me in which cognizance has been taken by the court:-

5l | Offence Description |
MNa. -|
1{a) | The details of cases where the court has taken - ]
cagnizance, Sections of the Act and description U/s 188 I.pC |
of the offence for which cognizance taken Violabion of ovdor of Public Sexvant for

Hhe LA4 Cr. Pa e e
Svi Ankur Gluets Juditial Magisfrate :

{b) | Name of the court, Case Nn, and Date of order

| |'engcognnsace [stclagss civl| Count bakbhanga |
{ed | Details of Appeal (s) / Application(s) for revision - _|
B (if any) filed against the above arder(s) - rL A |

4. Cases in which | have been convicted by a court of law{other those referred 1o in Form 26):

i{a) | Thedetails of cases, Sections of the | ..~ .+ 7770 T
3 Act and description of the offence for | Fﬂ; |
| which conwvicted | o |
| | A

@ [ Name ofthe Counis) CaseNoand | |
| [ 4

L_LDntufsj of [':rd.!;l’f,‘i.l . -

i3



.
tv)- | Punishme ‘L impaice

NO

ot w

13k Thui | give hes ern beliow the detsils of o e sssets (movable and iomovable vic g ofl mysel,

mw spouse and all doependents:

A Details of movahle assets ;

Al e

I, Assets in joint name indicating the extent of joint ownership will also have to be given

ase of de
b FEut‘lE?s

iTnvestment, the details including Serial Number. Amount, [ate of Deposit. the Scheme
Instituteon and Branch are 1o be given

s 'ﬁ.g e W Bonds/Share/Debentures as per the curment market value in Stock Exchange forespaet o0 Hated
M #nd as per books in case of non- listed companies should be given.
jght’, here meuns s person, substantially dependent on the income of the candidate,
i I.ud'mg amount i% 1o be given nepurutu._-!y in respect of each investment )
| Ser Spouse Dependent-1 | Dependent-2 Ilrpdmlr;ﬁri
= > . [ Madan sahni s Bexho Devi |Abkishex Kumax Exlavya Ifunﬂgi t“"‘,,'ﬁ,ﬁL|
B At fen Re 2S.000:tm | Rs 30,000:60 |  NiL NiL | ML
| (i) | Details of Deposiis in Bank UCo Bank pacih T
| accounts (FDRs, Term Deposits [ong8-enNe= | uco Bank ,
; and all ather types of Deposits gy o Daxbhamga I
| incleding saving accounis ), : Rsl,3], Babon : : :
|| Deposits with Financial g e L Ml
| Institutions, Non Banking b it
Financial Companizs and S BT Biathan Manded | i
! Cooperative societies and the gy iy 3 |
| amount in each such deposit Hy- Bobn 00 i
{iif) | Details of investment in Bonds, ﬂl'-‘!ﬂ-mﬂﬂ Sahaed ; ! ]
Debentures/shares and units in I‘*‘--I:J- mﬁf‘:" NiL MiL MiL
| companiesMutual Funds and ﬁuﬁ”ﬂi,ﬂ;mmuﬂm'” |
|__ others and the amount. | !
| (iv) | Details of investment in NS, [Lfe-181aes  [L1¢. Rsblaes |Lc-Rs fLae |Lic-Re)loe |Lic-Rs2locs|
Postal Savings, Insurance Policies | 35300000 1100 | Policy Mo- . PolicyNo- | PliyNo= |
and investment in any Financial  |S34678160-5 Laet | $30 6 3002 [R5 8 Foliey Ma- ¥
Instrument in Post office or it i | & aes) 631723946 | S3i7ezaN | 53247428 |
| Insurance Company and the %f{;‘" -“t:g; SETIE e i i
| | smount . Loes) 1 !
[ (¥} | Personal [oans/advance given to | I|
Ary person or entity including ; ; | [
| firm, Company, Trust etc. and ML NiL NiL I MIL | ML ‘
| other receivables from debiors | |
and the amount, L SRS, S S
“(vi | Motor Vehicks/Airerafts/f m&;ﬁﬁ; ] ) I_ | )
Yachts/Ships (details of Make,  |2:4itees.om Raad ML rIL | MiL | MIL
| Registration Ne. ete, Year of Mg Merala & p| et : |
I Purchase’and amount ) |Redlem-Bo iy - ! Yigmoza i
iviri: Jewelry, bullion and valuable Rogeons; fotd 3:&""'?’? et | : | jFogrems Jod |
' | thing (give details of weight and | Talis g‘ﬁ,m. 1!:1.:1&.1% MiL | ML |WT$I
Lralu) g _ Cmmmaay | R




! ; Ml
¢ ims/interest . B
Ay, | Ceross Total value

A7y f:[_h_e?"Eﬁm._;':'al-..:-df_lr e | wat | oae | me L L
i sl i D
|R54-2.44~;m ml%a.zu-4m,1m ili'.s.-.ll.ne

3. [rtails of Immovable assets: :

(Nete: 1. Propertics in joint ownership indicating the ¢ xtent of joint ownership will alsa have to be indical d
2 . Each land or building or apariment should be mentioned separaely in this format.)

BLa =3
I fla-B 200

'S, | Description - . Self Spouse | Dependent-1 | Dependent-2 :_-Il'l.;ﬁe_n_dﬁt:ﬂj
No Madan Sahwi |nv; Rekna Dot |Abnishek Kumae| EKlavye Kumox | Brmiia Sahni
(O a— e |
Location(s) M NB
_Survey number(s) - g ; ) e e e —
| Area (Total measurement in
acres) (2 No Mt Ma | Me
Whether inherited property
{ Yes or WO Ko i e Me (1
Date of purchase in case of self S
scquircdppmpn-q.r & Mo ru Mo (0 My
| Cost of Land (in case of !
purchasejat the time of Noo No Mo Mo LM
In the land b
Any Investment on Y
i way of develapment, Mo no Mo [ My
construction etc,
Mo Mo Mo Mo Mo |
]
Mo Mo Mo My My 'i
No Mo M Mo My —]I
|
N No Ne Mo No |
Date of purchese in case of salf
ascuined propest Mo Mb hlg Ko My
Cost of Land (in case of
purchase) at the time of Mo Mo Mo Mo ry
purchase i eEal
Any Investment on the land by | |
way of development, mo Mo Mo Mo 124
F construction ete.
| Approximate Current market N Nb e Mg ro
L | value ) e
| (iii) | Commercial Buildings - |
| (including apartments) I
| | -Location(s) Mp (5] Mo Ao Mo
] | -Survey number(s) | Sl A
l Built up Area (Total M [
| |mesuremencinsgny | Mo e | MNw | Mw | &




[y
o

wiher inherited properts

T —p—— I. D S
L ey ) rlo Mo | Mo -—I-—N—h- No _:
| Lo of purchase in case of seer | Shal i |
jacviredpopens | NS | Mo | s O T T ..V
Cual of propery Lin case off H
i thase) at the time of [ Nt ’ Mo | Mo 1
(Prvhase 000 0 ! ! B AR AN
| Auy Investment an the | !
| property by way of No Mo Mo - No No
| | develo menl, construction ete, . e }
| : : .
i :‘-;Ipmroxlmale Current marke Rl N o N N -
(iv) | Resi sidential Buildings (including Paduenat N - . : j
[ aparments, ) Mo |
|| -Location(s) e~ N Mo e |
| = Survey number(s) _— |
[ Areg (Total measurement in !
| ac ft.) Resiclential Land 1o Hhue Mo Nu B Mo NE_ |
Built up Area (Total ] '
‘ rreasuTEment in sq. ft.) E""P"a" No H‘H Mo Mo |
Whether inherited ropert
| b ;g} s Ly o Mo Mo Mo 3 |
Date of purchase in case of self {
| acquired property Lk Nb Mo Mo Ng
I Cost of property (in case of
! purchase) at the time of L] Mo ny Mo My
#’ T : = t on the land by o
é— g, ot nl‘., Mo No Mo Mo Ny
¥s > ﬁ. Frud q et
F e [Fa2:0:00m 00 N No Mo No
'_! Ot _... 4§ interest in hhﬁ%rﬂ Nb Mo rle N
g E‘ﬂﬁtnmnt Market (3Fvarzes N Mo no P
LT T Value of (i) to (v} above #s L& 2 4a)0m i |

(6) 1give herein below the detalls of linbilities/
{Nofe: Please give separate details of name

dues to pablic financial institutions and government :-
of Bank , institution, entity or individual and amount Tor cach item)

8. | Deseription Self Spouse(s) Dependent-1 | Dependent-2 | Dependent-3 |
No. N Madan Sahni | Mrs Rekcha Do Abhishek Kumed Exctawya Kumar ;fﬂ“;;ﬁ“
() | Loanor dues to BankFinancial 5R1 |
| Institutig ; City Branch
| Mame of Bank or Fl Rs 3, o0 80000 Mo Mo ro Mo
Amount outstanding Viehic e Loam
| Mature of loan =) p—— - -
+ | L-oun or gdues to any
individuals! Entity other than |
inentioned in (i) above. no no Mo | Ko
Mame{s) g o
Anount dutstanding
| Mature of aan " 1 ] k.




e : B N P R = o
| Aty oiher liability Mo M No | No Na |
|—— - - - ' S| [ e, s |
| Cwrand total of liabilities l&a,m,m.m Mo My I N | Mo |

| G B e B S Sac
E Dlues 1o dcpamnms deaiing | |
|| with government | L Mo (NT) | Ne Mo
i aecolmaodation = ' 1 ——
| Doesto departments dealing | | I 1.
I with supply of water e o Mo L N Nop :
Dues to departments dealing e
with supply of electricity No e No Nb No
= |
Dues to departments dealing |
writh supply of Mo e Mo No Mo
telephones/mobiles
Dues to departments dealing
with government transpor . [
(including aircrafis and No Mo No Nb Mo i
Ielicopiers)
Income Tax Duss MD NO No ] M
Wealth Tax Dues (T [ Mt Hy Mo
Service Tax Ducs No No No Ny No
Municipal /Property Tax Dues Me p M Mo Mo
A ’ : 5 D N'o Mo NE No e

l[.' - g gues No o No N N

» | of all Govt. dues No Mo N1L NiL No

A,

:‘-t “
o _profession or occupation:
3 - Paltits
=, Spouse (WNife) = House Wife
(8) My educational qualification is as under: Matvie- 1986- Puevanchal Hrigh sehool *

Grraduakion
(Give details of highest School / University education wi

&’n;:ﬁ)-uﬂa -31.

K.5.coll

Dosbhanga( LW, HUM‘B}

form of the certificate/ ;?;:_Iumai degres course)
{(Mame of the Schoal /College/ University and the year in which the course was completed.)

(9)- ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

1. | Mame of the candidate

Sh/Smt/Eum.  Madgn Sahmi

2. | Full postal address

vi.”l'lﬂ‘l{*F-ﬂ-'- I'Em EIHCHPJ- Enhi&'ll'l’-ﬂ'!

3, | Number and Name of the constituency and
slale

3. | Mame of the Political party which set up the

candidate {otherwise write ‘Independent’) Janta ﬂnf_____t‘! I __i
4. | (a) Number of cascs in which conviction order N
passed (other than those referred 1o in Form 26) b o NNy 1




r- _'[._ Tlr;ﬁl |'|u_|n—|::|:r il i.a.rmlng, ....B':':H whire Ii_'u: | ¢ |
Ul emor {s) have takes cognkbean ar

-I_'I'l-"nl'

J[_{a_: Candidate Madan ;.qhm

Vew G mohich st Ll Tt Mhsioam
Incume Tas Return liled Ym 2ol '1]

_ 2.16,6RR:c0 _4 2.i0,c22:00 |
_ | (b} Sponse: Mrs. Rekhapevn L L ML !
| (¢) Dependents Abhishel, EclawadAmbikasahni | MIL [ Wi |
18 Details of Assets and Liabilities in rupees ) 1
Description __ 1 Self Spouse | Dependent=1 | Dependent-ll | Dependunt-4il |
A, Maoveable | i
|l [Asct(Tomivaingy | Mo | Mo | NO ] Mo | Moo |
.“'L_ e No No | No No No |
i) r Purchase Price and = e i |
Development Cost of wio Mo WMo Mo Mb
Immovable Properly
{Total Value) | I
(i) | Approximate Curremt |
Market Price of ro ro o Mo Mo |
Azzet (Total Value) .
7 Liabilities =
{i} Government
dues (Fotal) He (N1 (3] Mo rlo -
{ii) Loans from Bank, (Fs3.&.000
Financial Institutions ands@! bﬂ-% Mo MO Mo Mo
others (Total) tity Bwaneh |
l:}}ghm educational qualification;
AL Matvie-lPacs) - 1986 - FAuevanchal High Sehoo) Laheoriabawmi. ﬂ:kHamaﬂ
'E: Grvachuntion ( Patg)- 1989-31 - LN MU baxbhangas( .S College Daxbhan ,J
{Give details of School / University education with full form of the certificate/ diploma/ de
urse) (Name of the School /College/ University and the year in which the course was WTI'Irﬂ':it'd-T !

YERIFICATION

1. the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and correct 1o the
best of my  knowledge and belicf, no part of it is false and nathing material has been concealed there from. | further
eelirs that :
ia] there is no case of conviction or pending case against me other than those mentioned in items 3 and 4 ahove;

i1 L ey spotise, or mydcpl:rtdl..nts dio not have uny asset or liability, other than those mantioned in items § and &
atbrv,

ﬁllu.;l,alfzanl\ﬂ%ﬂf"’d .Ahis the. (’H"; . 33-}"1-.. dayof... jff F"ﬂlw SR | | PO
e ..t.fr::r?h- { i '

: hﬁwﬂ_
Lfr‘i m? % ]| | -y 5¢.%-1D-'I "‘\_kﬁw—“} '
\ “&"‘PL ,mbﬂ t:\ WMQ.}* P””pfg_ "




Mare: 1 Affidavit should be filed Intest by 300 VM on the Inst date of £ ﬁng nominations.
= Affidavit suould be sworn before an Lath Commissioner or Mugistrate of the First Class o hefore s Notary

Public.
2 All columinz should be fitted up and na column 1o be leN blank. I there is no information te farnish i nespect of
any if=m, either “Nil" or “Not aplicable”, as the case may he, should be mentioned

4 The affidavit should be either typed oe written legibly and neath
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